20 Matters raised with [RATYA SABHA] permission 2015

SHRI VIVEK GUPTA (West Bengal): Sir, I also associate myself with the matter
raised by the hon. Member.

MR. DEPUTY CHAIRMAN: All names of the Members who are associating
may be added.

Disinvestment of NALCO
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SHRI TAPAN KUMAR SEN (West Bengal): Sir, 1 also associate myself with
the matter raised by the hon. Member. .. .(Inferruptions)... Please stop it

MR. DEPUTY CHAIRMAN: Okay, fine. It may be added. ..(Interruptions)...
That 1s accepted. Now, Shri Rajeev Chandrasekhar. . {Interruptions)...

SHRI TK. RANGARAJAN (Tamil Nadu): Sir, I also associate myself with the
matter raised by the hon. Member.

SHRI BHUPINDER SINGH (Odisha): Sir, I also associate myself with the matter
raised by the hon. Member.

SHRI D. RAJA (Tamil Nadu): Sir, I also associate myself with the matter raised
by the hon. Member.

SHRIMATI KAHKASHAN PERWEEN (Bihar): Sir, I also associate myself with
the matter raised by the hon. Member

PROF. JOGEN CHOWDHURY (West Bengal): Sir, 1 also associate myself with
the matter raised by the hon. Member.

MR. DEPUTY CHAIRMAN: All names of the Members who are associating
may be added. Shri Rajeev Chandrasekhar



